i FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016) :

FOR THE ATTENTION OF THE STAKEHOLDERS OF SOUVENIR DEVELOPERS (INDIA) PRIVATE' .
LIMITED (IN LIQUIDATION)

;l(') " PARTICULARS DETAILS
1 Name of the corporaté debtor Souvenir Developers (India) Prlvate Limited (in
liquidation)
Date of incorporation of corporate
2 S i 2 July 2004
Authority under which corporat
3 porate ; . .
debtor is incorporated / registered RegltidriofiCampanies, bunibas
Corporate Identity No. / Limited .
4 Liability Identification No. of corporate | U45200MH2004PTC147269
debtor
Add i i
- prin?ieSZIO(fftf}il: erg{fg;sgex)‘e:f ng;CZ?:t(i 1, Animesh Marketjanki Nagar, Wadibhokar Road,
Y p Deopur, Dhule, Maharashtra 424002
1 debtor
Date of closure of Insolvency '
6 Resolution Process S Novemiver 2026
7 Liquidation commencement date of 3 Noveniber 2006 ;
corporate debtor
Narrlle and regi?traFion Fu?ber of the Udlest Eaimomiidlion
. R R SN SR IBBI/IPA-001/IP-P00024/2016-2017 /10057
Kohinoor Square, West Tower, B Wing, Zeus, 4407,
;44‘*1 Floor, N.C. Kelkar Road, Shivaji Park, Dadar
West), Mumbai, Maharashtra 400028
a.udayraj@viajure.in
(ohinoor Square, West Tower, B Wing, Zeus, 4407,
th Floor, N.C. Kelkar Road, Shivaji Park, Dadar
est), Mumbai, Maharashtra 400028
igsouvenir@gmail.com

Law Tribunal, Mumbai Bench V, has ordered the
ers (India) Private Limited on 3 November 2026




